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WItITTEN ANSWERS TO QUESTIONS 

(ndo·West German Agreement 

*1437. SHRI C. CHITTYBABU : Will 
the Minister of LABOUR AND REHA-
BILITATION be pleased to state: 

(a) whether it i. a fact that India and 
West Germany signed an agreement on the 
26th March, 1968 oa Bonn's assistance for 
the setting up of Training and Research 
Institute at Calcutta; 

(b) If so, the form in which the assis-
tance will be provided; 

(c) what will be the expenditure on the 
whole scbeme; and 

(d) the object of the institute? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
ANlI REHABILITATION (SHJlI S. C. 
JAMIR) : (a) Yes. 

(b) The West German Government wili 
provide assistance in the forlll of Advisers, 
Fellowships and equipment. 

(c) About Rupees eishty-one lakbs. 
(d) The Institute will conduct research 

in trade training, prepare material Ibr the 
Jltrformanee of trade training, jwO¥ide 
supplementary training to Central and 
State Officers concerned with craftsmen 
training and elItend arnee to lJutil!n Indus-
tryon all matters relatiag to industrial 
training. 

Bbarat Se .. ak Samal 

• J438. SHIH JYOTIRMOY BIlBU: 
Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a> whether his attention has been 
drawn to the recent statement of Shri S. S. 
Singh, Jeint Secretary Bharat 8ewak Samaj 
stating tbat "till 1965-66 Government had 
not demanded the coilsolidated !IeCounts"; 
and 

(b) if so, the reasons for violatiog the 
provisiens of G. F. R. ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGR.ICULTUU, 
COMMUNITY DEVELOPMENT AND 
COOPERATJ0N (SIdRI M. S. OUR.UPA-
DASWAMY) : (a) :Yes, Sir. 

(b> Tile issue that General FiII.aelal 
Rule J49 (3) requirod annual consolidated 

oratement of accounts of the Itrantee insti-
tutiOllS, came to the fore in the conte"t of 
the Thirty-Fourth report of the Public Acc-
ounts Committee (Third Lok Sabba), It .. as 
duly examined and accepted. with retros-
pective effect, both by the Government and 
Bharat Sewak Samaj. 
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